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Notice is hereby given that the Hon'ble Nationalc-ompany Law Tribunal (principal Bench, Delhi ) hasordered the commencetnenl of liquidation oitt . yr"r^,i. fi"ili*iiiv privare Limited. on 27 ,09.20rg(date of passing oIorder ortiquijation ,n,:lr r..tion 33 of the code),

The stakeholders of M'^'j:I^'^t{tality Private Limited are hereby caled upon to subrmir rheir craimswith proof on or belore 26'lo,zoiq' i" ii. iiqriouto,. u, trr. ,oir.rJ mentioned againsr irem I0.
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